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(d) whether any local persons have 
been asked to assist In this survey: 
:and 

( e) when the proposal will be 11.na
lised? 

The Deputy Minister of Rafi. 
ways and Transport (Shrl Alqeua): 
,(a) Yes. 

(b) It has been decided to convert 
J>ullampeta Halt into a Flag station. 

(c) and (d); Do not arise. 
le) The conversion will be effected 

,during 1953· !>4. 

Bidi LABOUR (01'.DUCTIONS) 

635. Shrl K. C. Sod.hla: (a) Will the 
Minister ot Labou.r be pleased to state 
-what deductions sre permissible to be 
made by the employers in the mini
mum wages fixed under the Minimum 
Waees Act? 

(b) Are Government aware that 
Bidi manufacturers in Madhya 
·Pradesh have been makln1 deductions 
to the extent of 33 per cent. or so 1n 
case of minimum wal{es ftxed for Bidi 
Labour imder the Act? 

TIie Mlnlafer of Labour (Shrt V. V. 
•Girl): (a) The permissible deductions 
are those laid down In Section 7 of 
·the Payment of Wages Act. 1936. 

(b) It is understood that deduc
tions are not made from minimum 
wai:es fixed under the Minimum 

·waees Act; but bidta which are not 
·up to the standard are rejected and 
payment is made according to mini
mum rates of wages for accepted 

.Bidu. 

PASUNCER AMENJTIES 

636. Shrl H. G. ValshaaT: (a) Will 
·the Minister of Railways be pleased 
to state what amount has been spent 
·for the amenities of Railway pasaen-
1ers over the metre 1au1e system ot 
the Central Railway (prevtously ·N. S

"R8llway) In Hyderabad State In the 
·years 1951 and 1952? 

(b) What amenities have been pro
·vlded to them? 

TIie Deputy Mialater ol Rall
·wa:,a alld Transport (Shrl A�): 
(a) In 1950-51 the expenditure was 
Rs. 3.98.346. In 1951-52 It Is expect,. 
-ed to be Rs. 3 .75,805. 

(bl A number ot amenities have 
'been provided ai various 1taUons and 
:·those Include: 

(I ) Coverln1 over 
plattom11. 

(2) Retreshn1ent rooms. 
(3) Water coolers, drinldng 

wat.er shelters and shower 
baths. 

(4) Waiting rooms. 
(Ii) Approach roads to statlona 

and their electriftcatlon. 
(6) Lengthenln1. surfacing. nlb-

ing and electriftcation and 
covering over passeneer 
platforms and other improve
ments. 

(7) Additions and alterations to 
booking offices. 

(8) Platform oern:hes, additional 
name boards, etc. 

(9) Improvements to waitinc 
halls and refreshment rooms. 

(10) New station buildlnes. 

( 1 1 )  Electric lights In station 
buildings and platforms, im
provement to lighting and 
provision ot additional cell
lnr fans on station plat
forms. waitln.1 rooms includ
inl lights and fans in tea 
stalls and! refreshment 
rooms. 

02) Improved llihtln,r and tana 
in Class III compartments flt 
Metre Gauge Coaches. 

LABOUR WELFARE ADVISERS 

83'1. P11114Jt M. B. Bharcna: wm 
the Minister ot Ballwaya be pleased to  
state: 

(a) the number ot Labour Welfare 
Advisers workin1 on the Western Rail
way on the 1st November, 195Z; 

(b) whether it is a tact that an ex
pansion ot the Labour Welfare Oreanl
aatlon on the Western Railway was 
sanctioned by the Railway Board earl:, 
in March, 1951; 

(cl whether It Is a fact that In spite 
ot several Selection Boards. the Wes
tern Railway Administration has fail
ed to select the required nuMber of 

.Labour Welfare Advisers; and 

<d) whether Oovemment propo99 
to take any steps In . the· matter and If 
so, b y  what time the Or.eanlsation 18 
likely to come In full swine? 

TIie De1111ty Mbllster of Ball
wa:,a alld Trauport (Shrl Alanaa): 
(a) The number of t.abour Welfare 
Advlsen working on the Western 
Railway on 1.11 .52 was 10. 

Cb) ·Yes. in Februar:,, 1951. 

J.666 Written An,we·r� 




